FORM G

INVITATION FOR EXPRESSION OF INTEREST
FOR M/S SHREE VARDHMAN INFRAHEIGHTS PRIVATE LIMITED,
NEW DELHI OPERATING IN REAL ESTATE INDUSTRY AT
GURUGRAM (HARYANA)

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S.NO

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN & CIN/ LLP No.

M/s Shree Vardhman
Limited

PAN: AAQCS1376J
CIN: U70101DL2011PTC222557

Infraheights Private

2. | Address of the registered office 302, Third Floor, Indraprakash Building, 21,
Barakhamba Road, New Delhi, 110001

3. | URL of website https://shreevardhmaninfraheights.ibc2016.net/

4. | Details of place where majority of fixed | Shree Vardhman Victoria, Sector-70,
assets are located Gurugram (Haryana)

5. | Installed capacity of main products/ | N.A (Corporate debtor is operating in Real
services Estate Industry)

6. | Quantity and value of main products/ | Not Available
services sold in last financial year

7. | Number of employees/ workmen 20 (Nos)

8. | Further details including last available | Details can be sought by sending a request to
financial statements (with schedules) of | the Resolution Professional at -
two years, lists of creditors are available | cirp.svinfraheights@gmail.com
at URL:

9. | Eligibility for resolution applicants | Details can be sought by sending a request to
under section 25(2)(h) of the Code is | the Resolution Professional at -
available at URL.: cirp.svinfraheights@gmail.com

10.| Last date for receipt of expression of 12-04-2025
interest

11.| Date of issue of provisional list of 22-04-2025
prospective resolution applicants

12.| Last date for submission of objections to 27-04-2025
provisional list

13.| Date of issue of final list of prospective 07-05-2025
resolution applicants

14.| Date of issue of information 12-05-2025

memorandum, evaluation matrix and



https://shreevardhmaninfraheights.ibc2016.net/

request for resolution plans to
prospective resolution applicants

15.| Last date for submission of resolution 11-06-2025
plans

16.| Process email id to submit Expression of | cirp.svinfraheights@gmail.com
Interest

Vet~

IPE- Ducturus Resolution Professionals Pvt Ltd

Through its Director-Mr. Jalesh Kumar Grover

Resolution Professional

In the matter of M/s Shree VVardhman Infraheights Private Limited.

(IBBI/IPE-0026/1PA-1/2022-23/50040)

Address: Sco-818, 1st Floor, Sector13, Chandigarh-160101

Email Regd. with IBBI — ducturus.insolvency@gmail.com

Email For Correspondence - cirp.svinfraheights@gmail.com

Mb. 91-7347011150, +91-91-92160-01808
Date: 22.03.2025
Place: New Delhi
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Resolution Process for Corporate Pummuiom

(Insolvency
FOR THE ATTENTION OF THE CREDITORS OF M/S JALAN TRANSOLUTIONS (INDIA) LIMITED|

RELEVANT PARTICULARS
1. |Name of debtor

1. Nameafﬁwmrp«atadebwralong of Security Interest Act,
Wih PAN & CIN/LLP No. S VAT é"é’l‘msm“\?«ﬁ&’?‘ék&u
CIN: U70101DL2011PTC222557 o 00 I D ey e
———— B ! Co- | Demand Notice Descri of the Immaovable
2. | Address of the Registered Office mmm.mmm Sumnt:ri{l! Date and Amount sl “!Asul__ {
, Barakhamba Road, New Delhi-110001 Guarantor(s) 21-8ep-2022 Al ihal part and parcel of e property Arag Khewat
3. | URL of website hitpsJishreevardhmaninfraheights ibc2016 net/ L Rs. 11,48 414)- {Rupees |Na-372 Khatanl No-7 Kh No-11/1/2 88, Hasanpur [~
4. | Detalls of place where majority of fixed | Shree Vardhman Victoria, Sector 70, | '“m‘""""‘"’ E&_'imwh& Chhotu Ram Nagar Bahadurgarh, Ral Way Line
assets are located Gurugram (Haryana) i gl "mem“’ Onl) [P - Bahadkirgah, 124507, Haryanainda Af
5. | Installed capadity of main products/ N.A (Corporate dabior is operating in 2 Mirs. Ramita Devi v g Land area 848 5q 1)
services Real Estate Industry) e B R it :
1. Nurnherufemplayess}wuﬂmwn 20 (Nos) Data of Inspection of property EMD Last Date
8. [Further detalls including last avail Detals canbe gy ssndnga SF-ApOINES 1108 e 11408 bexe SRARGIRE N A pis
financial statements (with schedules) of tworequest I the Resolution Professional at|  |Mode of o - EMD — mwumwmmwﬂomwnt:m
years,lsts of creditorsara available at URL: | éirp svinfraheights@gmail.com R ”m‘*’“"“"m"" mwmwww bmm%wwmmm e b
8. |Eligibility for resolution applicanis under|Detalls can be sought by sending a Balance Paymant - Login hitps:iiwww.iiflonghome. Amoun
mzmnmmmmammatgmummmm e IE mmm:w
svinfraheights@gmail g aczount and password Intending bicders
10, LastGae Tor recelp of expression o rterss 12,04,2025 ) mmﬁ?ﬁ?&agggﬁhm%ﬁgmawmmﬁw
Tha bidders shall improve their multipls of amount & colmn "Bid increay
s m;&iw&mgﬁgg 22.04.2025 ﬁumaww whmmgm &mﬂ%glmfa;mm
should deposit amount adjisting in 24 hod
12 ?‘ﬁﬁmﬁ?ﬂhﬁmﬂfm 27.04.2025 ummﬁmgdmum{mmsmﬁmhdko!mmdmwug
provisional ' in the prescri payman
73, Date offesue ofnal st o prospecive * okl e el cou g g o s e A g o
resolution applicants — 07.05.2025 5. The purch mmmmm;:mm ot nlﬂua%‘wﬁ
of issus of information memorandum, |6 Bidders are advised to go through the webslte Jfiflonehome.com
= wwm;wwm 12.05.2025 mm-mﬂ%dmmsmwmmmsumu
peana Io prospactive resdidion applicants ) mel procedurs and onfine trining on -auction prospective bidders may contat
15, Last date for submission of Resolution Plans | 11.06.2025 hﬁ Helpline N g% o S - mmm
focess Expression z B For related to Proporty inspection of Property and Oniine bid etc
i ;,nMMHmw cirp.svinfraheights@gmall.com 10 1800 hs bebesen Monday o Friday o i to smalt. careGiflonshom com
8. Notice is hereby given lo above said borrowers lo collect the household aricies, which were lying |
Duchurus Resoluton Profess ] 107t Pt &ty ' P Browst bt oy o G s 0
5 ncase =2
ﬁ‘mmnl:ﬂﬁ*jﬂhh“ﬁm " hmduﬂhwmw the successful bidder / auction purchaser within the ab
'a jiilon Drotessional ﬂmmmmmwummmmmwumm»m
In the matter of M/s Shree Vardhman Infraheights Private Limited, mmmmmwammmnﬂmum a
(IBBUIPE-0026/IPA-1/2022-23/50040) e 15 DAYS s.n;.:mwm M&LE:W mmmn?ﬂga ?:uwn*
° Borrower natified 1o sum 24 manboned @ !l {
““E::;I?COR' 3|1m'|§3°|°rd' sw:m}:; WIM:@“ 1!:0;?; TanderlAucbon, mmu i icpery will bé Suctiondlold S hatibn e 7 sy all b roed
Date: 22.03.2025 Emall For Correspondence: cirp.svinfraheights@gmall.com [Piace:- Bahadurgarh. Date: 22-03-2028 ey
Place: New Delhi Mab, 491-73470-11150, +91-92160-01608

Public N()tlc( Fnr E-Auction For Sale of Immao

e et

Financa Limited (Formery
Tmﬁlen}mBﬂnchOmu at "Office No
C -1, Sector Prul-h -mmo‘:m

Uppe(irmn‘?lnu

fW]dllﬂmMmmwo!m&m merhgn la;irt:dm
accountsiprospect séll the same on &Sﬁ%& 15 WHAT IS BAS!
mﬁmmmmwmmnymw a-al.lcl)mpllﬂurmumﬂ

.2%

JALAN TRANSOLUTIONS (INDIA) LIMITED
. |Date of inoofgorsuon of Tth April, 2003
b dabtor

T Au!inﬂwmmrmmwpom [Regisirar of Companies, Dein

dablor
i Oorpm Idonﬂly NuJ wm L63090DL2003PLC119773

_nmmmmmrmm
5. |Address of the tared office and  |Registered Office | 206 Ajnara Bhawan D-Bioci
NM‘ ﬂnﬂgﬁmﬁmﬂh‘ Marks! Vivek Vinar, Diltn, Dieihi- 110095, india
6. |Insolvency commancement date in 4th March, 2025 (However, NCLT Order sean by
| of o deblor IRP &t Websits on
7. |Estimated date of closura of insolvency |31t August, 2025
resolution process

8. |Name and regisiration number of the  |Name : Sudhanshu Gupla
insolvancy prafessional acting as interim |Registration Number: IBBIIPA-002/IP-N00218/
resoluti 1
8. |Address and e-mail of the Interim

2017-18/10688
|restiution professional, as registared

=

Address : 311, Agarwal Chamber-2, Plot No. 30,
31, Vieer Savarkar Biock, Opp. Metro Pillar No. 58,

with the Board Shakarpur, East Delhj-11
|EllllllMdrnl:§ 1873 rediffmail.com
10{Address and e-mail to be used for | Address: 311, Agarwal Chamber-2, Plot No. 30,
COMmEspon mwlm“:mm interim si.vaandwEm Dﬂmhl.-nggém Pillar No. 58,
{resoiu ¥
4 o mwm
11{Last date for of clalms 3rd April, 2025

|Clrsses of credilors, if any, under clausel

(b} of sub-section (BA) of section 21, Not Applicable
ascertained by the interm resolution
professional

of nsovency Professionals
Identified to act as Authorised Mot Applicable
Rapregentative of creditors In & class

& Wob link : hitps:/ibbi.gov inhomedownioads

b. Not Applicable

B ) Demand Nolice Dmﬂpﬂmaﬂlmah

Co-Boowels | Dats and Amount
0B-Jui-2023 Al thal part and parcel of 1he property bearing Flal
mﬁfﬂ- Rm No.Ugl-0Z. Front RHS , Area Ad Measuing 750 Sq
FL HIG , wilhout Roof Rights , Built on Plat No. B+
42 , Khesra No. 403 , SLF Ved Vihar, Lapl,
Ghazighad, 201102, Uttar Pradesh Inda

) |
All thal part and parcel of e propery beanng)
Built-Lip Back Side First Floor Without oo Rights,
On Proiparty Baating Plot No.3, Out O! Khasra No.
266, 267 & 280, Situated In The Revanis Estata
Of Village Nawada, Defi State Deini In The Abadi
Known As Bhagwati Garden Extn, Utam Magar,
Mew Delnh-110059 Area Admaasuring (in Sq. Ft )|
Five Thousand Only) | Property Type: Land_Area Property Area: 360,00 |

Date of of property Emuunu

21 Apr 2028 3100 v 1480 hoe
Mode of nlahamd-ddnmhmde Tumhpam et
i vk o pronay Secis s, =

nkheﬂtpWhMlMﬁmuﬂmmim
Payment - Login nehome.com >My Bid >Pay Balance Amou
TERMS AND CONDITIONS:-

Rs.25,000/-Rupees Twanty

fion.For

. Fum;m.; o umm

2. ThobthmwMuﬂuhm
5 minutas of mmmd auchion, the closing

3. The successful bidder should deposit 25% of the bid amount (after within 24
and the balance 75% of the bid amount within 15 days from the date of tion of sala |
shall be in the prescribed moda of payment.

4.|Themdmrhuhhwmemswhﬂsmam,haa.wmdywmmml

| of sale amoun! m

fheir details with tha Serv

Intanding bidders by
cand al the above manfion
mantidhed under the column *Bid ke
fime will automatically get axtendad |
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